OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE CUM SPL. JUD
PL.
(PC-ACT) CBI, ROUSE AVENUE DISTRICT COURT, NEW DELHL oF

The following transfers and posings are heseby made In official

TName of Officials
(sh./ Ms)
e T Persomal Assisian in the Cour of M. (S5 . A. Tn the veczty

Court_previously
e e wam Chandra [Vidhi Gupia Anand, ACMM, RADC, New presided, et by Sh. Jiender Kumar
) IMishra, POIT, RADC, New Delhi.

T vacan G prviouly preided [pesonel Asssant i e Cout of b
vm by . Jender Kutmar Misha, POIT, Vidhi Gupta Anand, ACMM. "RADC, New

Non-compliane of the order or praceding on e ezt SH0 be considered as deliberate insubordination and
i p olfcial asper rules.

N
o
o (VINAY KUMAR GUPTA)
ws? ‘Principal District & Sessions Judge-cum-
o Spl. Jodge (PC-Acy) CB, RADC, New Delli
VORIV o pmndmamacao B

Cops famrasted orinformation and necesary ecion

3 1), Ti Hazae Cour, Deli.
L oo, Cenval Discy, s Hazar Cours, Derl

2 siriv Offcr (), Adan  Cengal Discic i sz Cours Deli.
3 The Reader o the concemed Cours-
5 il
6

The concemed offi
The PS o the undersigned.
3, Leave Seat, RADC, Delhi.
mpate Branch, ebs R
s ERS seat, THC, Dell,
6. The Dealing Offical T&P-, e, THC, Deli.

G

Principal Disrcs & Sessions Jadge-cum-
$pl. Judge (PC-Act) CBI, RADC, New Delhi.







